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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,

In Re:

NEW DELHI

Original Application No. 676 of 2023

News Item Appearing in The Times of India dated 12.10.2023
entitled "Agriculture Runoff causing groundwater pollution in
Punjab, making Drinking Water unsafe Reveals Study".

Reply of Secretary to Government of Punjab, Department of Science

Technology and Environment in compliance to order dated 17.01.2025.

Respectfully Showeth

1)

2)

That the above-mentioned case is pending before this Hon'ble Tribunal
and vide order dated 17.01.2025 the State was granted time to place
on record the time lines for the completion of the study and for taking
remedial steps in the area for treatment of contaminated water, The
relevant extract of the order dated 17.01.2025 is reproduced below for

kind perusal and reference.

"In order to complete the study and for taking remedial
steps in the area for treatment of contaminated water,
learned Counsel appearing for State of Punjab states that
he may be granted a week's time to place on record the
timeline showing intent on the part of State to act with

expeditiousness, considering seriousness of the issue."

That in compliance to the order dated 17.01.2025 of the Hon'ble
Tribunal, it is submitted that the Punjab Biotechnology Incubator
(PBTI), SAS Nagar has been assigned the project relating to the study
of biomagnification of contaminates in food chain. The PBTI has
submitted project proposal on "Assessments of Contaminants (Heavy

Metals) in Crops Grown in Punjab" to the Department of Agriculture and

Secretary to Gowt. of Punjab %

Dept. of Science, Technology & Environment . ___————

Chandigarh
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3)

4)

D

Farmer's Welfare. The brief scope of work of the study is mentioned

herein below:

a) Collection of 1700 samples of Agri-Food Commodities
(Pulses, Cereals, Fruits & Vegetables and Milk) from 34
locations across 16 districts of Punjab and analysis of

samples for 10 heavy metals including uranium.

b) Collection and analysis of 600 soil samples from the
locations where agri-food commodities are being sampled
and analysis of these samples for 10 heavy metals including

uranium.

c) Collection of SOdrrigation water samples (from tubewell /
surface water sources) being used for irrigation of above
Agri-Food Commaodities and analysis of these samples for
10 heavy metals including Uranium, 05 cations, 05 anions

and 05 general parameters.

d) Data analysis and report preparation.

That the objective of the study is to assess the Biomagnification of
contaminants (heavy metals) in food chain through analysis of agri-food

commodities, soil and irrigation water.

That the duration of the project of the aforementioned study is 18
months. The interim reports and the final report of the study will be
submitted by the Punjab Biotechnology Incubator (PBTI), SAS Nagar
(Mohali) to the Government at the end of 4, 8t and 12" and 18t

months as per details given below

i.  1tinterim report of pre monsoon season (8 districts) at the end
of 4" month.

ii. 2" interim report of pre monsoon season (16 districts) at the

end of 8% month. A
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5)

6)

7)

3.

ii. 3" interim report of post monsoon season (8 districts) at the
end of 121 month.

iv. Final report submission at the end of 18t month.

That a copy of the project proposal on Assessments of Contaminants
(Heavy Metals) in Crops Grown in Punjab given by Punjab Biotechnology
Incubator (PBTI), SAS Nagar is enclosed as Annexure-A.

That the Government of Punjab undertakes to implement the
recommendations of the interim study reports as well as the final report
of the PBTI and based on the findings and recommendations of the
study report, remedial measures will be taken.

That further it is submitted that after the analysis of samples collected
from 337 locations in the State of Punjab, 34 locations were found
contaminated. Out of the said 34 contaminated locations, 18 locations
fall under the purview of the Department of Water Supply and
Sanitation and 16 locations fall under the purview of the Department of
Local Government. The said 34 contaminated locations have been
sealed by the concerned departments and the remedial measures taken

for supply of potable drinking water are summarized herein below.
A) 18 Locations (Department of Water Supply and Sanitation)

i. 02 locations namely Chunni Kalan & Bhugrana of District
Fatehgarh Sahib have recently been covered with the Large
Surface Water Project Nanowal and 01 location namely
Sangatpura of District Patiala has been attached with
adjoining Water Supply Scheme of Laloda, District Patiala
which is supplying potable water.

ii.  Out of remaining 15 locations, 08 locations are provided with
Reverse Osmosis (RO) plants, 06 locations are provided with
Community Water Purification Plant (CWPP) and one location

is provided with Arsenic cum Iron Removal Plant,

=
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As regards, the performance of AIRPS/CWPP/ROs installed
and their efficiency for the remaining 15 site locations of
DWSS, the samples of raw water as well as treated water
were collected and got analyzed in the NABL accredited
laboratory of DWSS, which reveals that all the Plants are

functioning well and giving satisfactory results.

These plants have been found efficient in the removal of
contaminants from the sources of the Department of Water
Supply and Sanitation and potable drinking water is being
provided through these plants.

A copy of the report given by the Department of Water Supply
and Sanitation vide letter no. 58 dated 14.01.2025 is enclosed

as Annexure-B.

B) 16 (Department of Local Government)

i)

To provide potable drinking water at the 16 sealed locations
through other nearest municipal water source, water samples
from that nearest municipal water source were collected and
analyzed for 24 parameters based upon physiochemical
parameters and heavy metals through NABL accredited labs
of DWSS. Out of these 16, results of 10 were found to be
within permissible limits. Results of balance 6 water sources
of respective towns Bhikhiwind, Jagraon, Nihal Singh Wala,
Rahon, Kotha Guru and Bhadaur, were found to be more than

permissible limits.

Swift action was taken to evaluate the availability and
feasibility of providing potable water to the six affected towns
from alternative nearby sources. Options such as utilizing the
nearest available Water Treatment Plant (WTP), installing
tubewells adjacent to nearby canals, etc. were thoroughly
assessed. During this evaluation, it was identified that a 50

MLD capacity WTP at Village Daudhar, near Nihal Singh Wala

o
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town, is already operational under the Department of Water
Supply and Sanitation and has surplus availability of potable
water. Accordingly, an MoU was signed between the
departments to supply potable water to Nihal Singh Wala by
tapping into the existing water supply line near the town. The
work has already commenced, and potable water will be

provided to the residents of Nihal Singh Wala by 14.01.2025.

i)  Additionally, the feasibility of providing potable water to the
six affected towns by Installing tubewells adjacent to nearby
canals was also evaluated. As a result, tenders worth Rs.
55.84 crore have already been floated to provide potable
water supply to these towns. Work orders have been issued
for Bhadaur, Bhikhiwind, Nihal Singh Wala, and Jagraon, with
the Installation expected to be completed within the next four
to six months. For Kotha Guru and Rahon, tenders have been
technically evaluated and will be awarded by 20.01.2025.
Meanwhile, potable water is being supplied to the public
through municipal tankers.

iv)  Simultaneously, under the AMRUT 2.0 scheme, the
groundwater supply for these six towns is being transitioned
to surface water supply. Funding of Rs. 155.43 crore has

already been secured to support this initiative.

V) A copy of the report given by the Punjab Water Supply and
Sewerage Board vide letter no. PWSSB/2024/729 dated
10.01.2025 is enclosed as Annexure-C.

8) That further it is submitted that health check-up camps conducted by
the Department of Health and Family Welfare, Punjab through the
respective Civil Surgeons at all the 34 contaminated sites. At 18

Inamno; ,@g%@iu]gtgon%ltggthe health check-up camps were conducted by the
Department Water Supply and Sanitation and at 16 contamination sites
by the Punjab Water Supply and Sewerage Board. Also, health check-

R
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up camps were conducted at few additional sites to find and disease
related to the mentioned pollutants and to monitor the health of
residents. In the report, it has been found that none of the examined
population reported by symptoms related to ground water
contamination. A copy of letter dated 16.01.2025 of the Department of

Health and Family Welfare, Punjab is enclosed as Annexure-D.

9) That in view of the above stated facts, it is submitted that remedial and
mitigation measures have been taken at the contaminated sites to
ensure portable drinking water to the people of the area. The study
relating to the assessment of heavy metals in crop growth in the State
of Punjab has been entrusted to Punjab Biotechnology Incubator
(PBTI), SAS Nagar (Mohali) and as per the proposal given by PBTI, the
study will take around 18 months for completion and the PBTI will
submit interim reports to the Government at the end of 4%, 8t, 12t
months and the final report at the end of 18™ month. The Government
of Punjab undertakes to implement the remedial measures considering

the findings and recommendations of the study report of PBTI.

10) Itis, therefore, prayed that the above-mentioned case may kindly be
disposed with appropriate orders and time period of 18 months may
kindly be granted to the State of Punjab for the completion of the study

relating to the assessment of heavy metals in crop growth.

Submitted by

(Priyﬁ‘ﬁlzggrti)

Secretary to Government of Punjab
Department of Science, Technology & Environment

Date: 2 & l 3 A N(wl &
Place: Chandigarh

(On behalf of State of Punjab)

_Sacretary to Govt. of Punjab
" Dept. of Science, Technology & Environment

Chandigarh
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ANNEXUREA

Department of Science, Technology & Environment, GoP

Revised Project Proposal

on

Assessment of Contaminants (Heavy Metals) in
Crops Grown in Punjab

Submitted for Funding

to

Department of Agriculture & Farmer Welfare
Government of Punjab

Secretary to Govt. of Punjab
_ Pugj,gpigiotechnology Incubator Depu.o?Sdm,Ted!ndmlEmhmmet'-.
MNovn3 g m;mnggr;”‘;,mgﬁ uary 2025) Chandiqarh

Knowledge City Sector 81, SAS Nagar (Mohali) - 140 038, Punjab
Eeman; pt&muuaqgﬁii‘f:‘&'&.’c‘b?ﬂrué’b@?&ﬂmmm r
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Executive Summary

Project Proposal on

“Assessment of contaminants (Heavy Metals) in Crops grown in"

Punjab”

" Sl. No. Particulars

Details ' |

3 Name and complete address of
the proposing organization

Punjab Biotechnology Incubator (PBTI), (Department
of Science, Technology & Environment,
GoP)Knowledge City, Sector- 81, SAS Nagar (Mohali), ,
Punjab, India ;

2 Collaborating organisation

Punjab Agricultural University, Ludhiana
(Department of Soil Science)

3 Objective of Study

To assess the Biomagnification of contaminants
(heavy metals) in food chain through analysis of agri-
food commodities, soil, and irrigation water. j

4, Brief Scope of work

* Collection of 1700 samples of Agri-Food
Commodities (Pulses, Cereals, Fruits &
Vegetables and Milk) from 34 locations identified
by Department of Agriculture across 18 districts of
Punjab and their analysis for 10 heavy metals. ,:

« Collection and analysis of 600 soil samplas (for ;
heavy metals) and 500 irrigation water samples
(for heavy metals, cations, anions, and general
parameters) from the locations where Agri-Food
Commodities are being sampled.

 Data Analysis of total 2800 samples

5, Total cost of the project

S —

115 Lacs (97 lacs + 18 % GST)

6. Duration of Project

18 Months i
(Interim reports at the end of 4", 8" and 12" months)

Head Quality Assurance

Q0 )20
Santosh Kumar Sing

Scientist (Chemical)

Ao\
Dr Ajit Du

Senlor Scientist & Chief Executive Officer ﬁ,

Forwarded by

Secretary to Govt. of Punjab . |
Deptt. of Science, Technology & Environmen

Sh Priyank Bharti, |IAS Chandigarh
Secretary to Government of Punjab

wia]
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Department of Science, Technology & Environment

1. Title of the Project . -
Assessment of contaminants (Heavy Metals) in Crops grown in Punja

2. Background
A meeting was held on 05.06.2024 for the discussion of NGT cas

676/2023 -news item titled “Agriculture Runoff causing ground water pollution in
n the Times of

e OA No.

Punjab, making drinking water unsafe, reveals study” appearing i
India dated 12.10.23, under the Chairmanship of the then Special Chief Secretary
GoP, wherein along with other decisions the chair indicated its apprehension that
the contaminants in the ground water should not come to the food chain through
irrigation. In this regard, it was desired that a proposal for conducting study of
contaminants and entering in the existing cropping system of state may be drafted
in coordination with Punjab Biotechnology Incubator. The relevant portion of

minutes is reproduced below:

The Chair desired that the consistency in the data be maintained and the
ground water monitoring be intensified. Further, the Chair directed that for
drinking purposes only fit sample areas should be considered so that the
human/animal health should not be at risk. Further, the contaminants in the
ground water should not come to the food chain through irrigation. Also,
proposal for conducting study of contaminants entry in the existing cropping
system of the State may be drafted in coordination with Punjab Bio Technology
Incubator (PBTI) Laboratory. In areas where shallow aquifers are contaminated
for drinking purposes, the deeper aquifer should be tapped for drinking

purposes after chemical analysis.

Accordingly, a proposal was sought by Department of Agriculture & Farmer
Welfare (DoA&FW) Government of Punjab (GoP) vide memo no./1078 dt
08.11.2024 from PBTI. Based on the request, a proposal was drafted in
consultation with DoA&FW, GoP. The suggestions received from DoA&FW, GoP,
vide note dt- 16.12.2024 were incorporated and proposal was submitted on

15.01.2025.

Further, a meeting was again held on 23.01.2025 for the discussion of the
above mentioned NGT case, on 12.10.23 under the Chairmanship of Worthy Chief

Secretary GoP, whejgﬁggarmgcgv{oﬁgéja%roposal was deliberated. PBT| was advised

WWWMmewm@y<; o v
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to carry out sampling and analysis of crops, including milk, for heavy metals
including Uranium, in coordination with Punjab Agriculture University (PAU)

Ludhiana, at 34 contaminated sites only across 16 districts of Punjab. In line with
this, the revised Project Proposal is being submitted.

3. Objective

4,

v,

To assess the.Biomagniﬂcation of contaminants (heavy metals) in food chain
through analysis of agri-food commodities, -soil, and irrigation water.

Scope of Work:
Collection of 1700 samples of Agri-Food Commodities (Pulses, Cereals, Fruits &

Vegetables and Milk) from 34 locations across 16 districts of Punjab and analysis of
samples for 10 heavy metals including Uranium.

. Collection of 600 soil samples from the locations where Agri-Food Commodities

are being sampled, and analysis of these samples for 10 heavy metals including
Uranium.

. Collection of 500 irrigation water samples (from tubewell/surface water sources)

being used for irrigation of above Agri-Food Commodities, and analysis of these
samples for 10 heavy metals including Uranium, 05 cations, 05 anions, and 05
general parameters.

Data Analysis and Report preparation.

5. Methodology

. Sampling Locations: The details of the sampling locations are provided by
the Department of Agriculture and Farmer Welfare, as outlined below. From
each location 50 samples of agri-food commodities, i.e. pulses, cereals,
fruits, vegetables, and milk, shall be drawn. Accordingly, the district wise no.
of samples is as below:

Name of 3
S.No. Districts Name of Locations No. of samples
Ajnala
Ramdas
i 200
1 Amritsar Urdhan
Gaggo Mahal
Tam T Bhikiwind £
‘ A R Goindwal Sahib
. Patiala Samana 400 -
i .-ﬁ gecr;tary to Gowt. of Punjah
2,_“;_’__. o ep-OfS . cmpm - -
a3l 3. ) MG __‘;mhﬂence, Technology & Environment
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S.No. g?sﬂ?c?: Name of Locations No. of samples
Thuha
Kami Kalan
Lacharu
Lohakherl
Bir Kauli
Rajgarh
Sangatpura
| & Sangrur Bugra 50
5 Ropar Chak Dehra 50
5 Fatehgarh Chunni Kalan 100
Sahib Bhangrana
7 Fazilka Apehay 100
Deepulana
Chatar Singh Park
8 Ludhiana =eiraon 200
Begowal
Doraha
9 Faridkot Kotképura 100
Deepsingwala
10 Jalandhar Shahkaot 50
Kapurthala
11 Kapurthala Bholath 100
12 Moga Nihal Singh Wala 50
13 Barnala Bahadaur 50
14 Nawanshaher Rahon 50
16 Mohali Issapur 50
16 Bathinda Kothaguru 50
Total | 16 Districts | 34 Locations 1700 Samples

Sample Collection: Sampling will be facilitated by Department of
Agriculture and Farmer Welfare. PBTI's team shall accompany
Department of Agriculture & Farmer Welfare Government of Punjab for
sample collection. A total of 2,800 samples (1,700 agri-food commodities,
including pulses, cereals, fruits, vegetables, and milk; 600 soil samples:
and 500 irrigation water samples) will be collected, covering both pre-
monsoon and post-monsoon seasons throughout the course of the
project. The indicative details of samples to be drawn is as below:

i.  Agri-Food Commodities Samples: The commodity-wise sample
details are as follows:

ary 10 Govt, of Punjdd
4 %ﬁ:ﬁ: sclence, Technology & EnironEM. 4 o1
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a. Plant Origin Commodity
* Vegetables

Leafy Vegetables: Spinach, Coriander, Fenugreek, Mustard etc.

Fruit Vegetables: Bottle Guard (Lauki), Brinjal, Lady's finger,
Tomato, Peas, Cucumber, Cauliflower etc,

Root Vegetables: Potato, Onion, Radish, Sweet Potato, Carrot
ele.

* Cereals
Maize, Rice, Wheat, Barley, etc.

» Pulses

Bengal gram, Chickpeas, Red kidney beans, Lentils, White
peas etc.

b. Animal Origin Commodity
o Milk

il. Irrigation water Samples: Water samples (Tubewell/Surface) will be
collected from Tubewell/ Surface water being used for irrigation. A total of
500 water samples will be collected during the project,

lii. Soil Samples: Soll samples will be collected from the farms growing crops
for correlation studies. A total of 600 soil samples will be collected
throughout the project.

. Analysis of Samples

i.  The Agri-Food Commodities shall be analysed by using ICP-MS as per
AOAC/Validated method for the following 10 heavy metals including
Uranium as per FSSAI requirements:

Sr. No. | Name of heavy metals

i Arsenic (As)

2. Lead (Pb)

3. Cadmium (Cd)

4. Copper (Cu)

5 Chromium (Cr)

jib  ragesors
E acretary to Govt. of Punja ;
%eptt. of Science, Technology & Environment

Chandigarh
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Sr. No. | Name of heavy metals

6. Mercury (Hg)

7. | Nickel (N}

8. Antimony (Sb)

9, Tin (Sn)

10. | Uranium (U)

The Soil samples shall be analysed by ICP-MS as per
AOAC/Validated method for above 10 heavy metals including Uranium
to assess the source of contamination.

The Irrigation water samples shall be analysed by ICP-MS, lon
Chromatography, spectrophotometric and Titrimetric methods as per
APHA/IS/Validated method for following parameters to assess the

source of contamination as well as quality of irrigation water as per
IS 11624: 2019.

Sr. No. Parameters

Heavy Metals (10)
Arsenic (As)
Lead (Pb}
Cadmium (Cd) ]
Copper (Cu) i
Chremium (Cr)
Mercury (Hg)
Nicke! (Ni) T
Antimony (Sb)
4 Tin (Sn)

CHOOIN DA P A3 |~

10. Uranium (U)

Cations (05)

}_ 11. Zinc
12 Calcium

13. Magnesium
14, Sodium

15 Potassium
Anions (05)

16. Fiuoride

Tt Chloride

18. Nitrate

19, Bicarbonates

20. Carbonates

General Parameters (05)

21. Boron

22, Sodium Adsorption Ratio (SAR) by calculation
using the parameters Na, Ca, M

retary to Got, of Punab
Dept. of Science, TechnoBg:& Entiroment
Chandigarh
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Sr. No. | Paramotors N
23. Residual Sodium Carbonate (RSC) by
calculation using the parameters carbonate,
bicarbonate, Ca, and Mg
24, pH
25. Electrical Conductivity

The quality control samples shall be run from time to time to assure the

quality of data.

The study shall be jointly undertaken by PBTI and PAU, as per
decision taken by the committee in its meeting held on 23.01.25

6. Summarized Budget: Total Cost of Project: Rs 415 lakhs (97 lakhs + 18% GST)

S.No. | Expenditure Head Total Expenditure
for 18 months
(Rs in lakhs)
. Non- recurring 0
Il Recurring
A. | Manpower No, of Posts 37.0
1) Senior Project Associate-Il 2 17.6
@ Rs 42,000/~ +16%
2) Project Associate-Il 2 1.7
@ Rs 28,000/~ +16%
3) Field Worker 1 3.8
; @ Rs 18,000/- +16%
4) Lab Assistant 1 3.8
@ Rs 18,000/- +16%
B. Travel 5.0
C. Consumables and spares 44.0
| D. Contingency 2.2
Sub Total (X=A+B+C+D) 88.2
| E. Overhead charges @ 10% on (X} 8.82
[ Grand Total 97.02 Or 97 lakhs |

7. Stakeholder Departments: The stakeholder departments pertaining to the
proposed projects are:

Rs 114.46 Lakhs (97.0 +18% GST)

i. Department of Local Government, Punjab

ii. Department of Rural Development and Panchayat, Punjab
lii. Department of Water Supply and Sanitation, Punjab

iv. Department of Agriculture & Farmer Welfare, Punjab

v. Punjab Pollution Control Board

vi. Central Ground Water Board | ﬁ,
T3 8 (ol SCTERAYED Govt, of Punja

Deptt, of Science, Technofogy & Environment

Chandigarh

ragc + Vi o
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8. Project Timeline: 18 months
S. No. | Activities [0-3 3-6 6-9 9-12 12-15 15-18 ]
months | months | months months | months months
[ 1. Recruitment of
Manpower
2. Phase -1: Sampling

and Analysis of Agri- |

Food  Commodities,
Soil & Irrigation water-
pre-monsoon season
from 16 districts

Submission of Interim
Report of pre-monsoon
sampling

Phase -2: Sampling
and Analysis of Agri-
Food Commeodities,
Soil & Irrigation water-
post-monsoon season
from 16 districts

Submission of Interim
Report of post-
monsoon sampling
from 8 districts

Phase -3: Sampling
and Analysis of Agri-
Food  Commodities,
Soil & lIrrigation water
samples from same
locations

Data Analysis and
Final
Report submission

Note:
15t interim report of pre monsoon season (8 districts) at the end of 4t month,

2" interim report of pre monsoon season (16 districts) at the end of 8 month.
2rd interim report of post monsoon season (8 districts) at the end of 12th month.

Final Report submission at the end of 18" month.

A

o e

. Sect
Deptt. of

to Govt. of Punja
Scence, Technolod

Chandigarh

y & Environment
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0/0 EXECUTIVE ENGINEER, WATER QUALITY

DEPARTMENT OF WATER SUPPLY & SANITATION

Water Works Complex, Phase-2, Sahibzada Afit 8ingh Nagar-160055
Tele: 0172-4330340-342, E-Malil eedwss, wg@punjab.gov.in

e e r— —
To,

Ld. Secretary to Govt. of Punjab,
Department of Science, Technelogy and Environment

Punjab
No. &5& Date !&)-01- 24

Subject: OA 676/2023 news item ftitled “Agriculture Runoff Causing
Groundwater Pollution in Punjab making drinking water unsafe
reveals study” appearing in the Times of India dated 12.10.2023

Reference : 1. Member Secretary, PPCB letter no. 31614-17 dated 18.12.2024

2. Hon'ble NGT Court orders dated 24.09.2024

Respected sir,

With respect to the subject cited above, it is humbly submitted that as per
the approval accorded by Ld. Principal Secretary, WSS vide E-office file no 647853, the
status report in annotated format along with annexures are attached herewith for
information and necessary action for the compliance of the directions of Hon'ble NGT
order dated 24.09.24, the relevant portion of the orders is reproduced herewith:

“2. Leamed AAG has also submifted that on the next date the
Secretary, Environment. State of Punjab will virtually remain present to appraise
the Tribunal.”

This status report (attached) is shared with the approval of competent
authority for the compliance of Hon'ble NGT Court orders, please.

DAl As Above
"
Execuli\)@@ngineer (WQ)

v W

Sectetary to-Govt. of Punjab
Deptt. of Science, Technology & Environment
Chandigarh




Endst. No. 5°¢ Dato: j¢pdlgy’
Copy of the above is forwarded to following for information please:

. PA to Ld. Chief Secretary to Govt. of Punjab

. PAto Ld. Special Chief Secretary, Department of Agriculture & Farmer Welfare,
Punjab

. PA to Ld. Principal Secretary, Department of Water Supply & Sanitation, Punjab
. PAto Ld. Principal Secretary, Department of Health & Family Welfare,
Chandigarh

. Spl. Secretary ~ cum - Head, Department of Water Supply and Sanitation Punjab
. Chairman, Punjab Pollution Control Board in reference to CE(South)-cum-
Adv.(WQ) letter no. 141 daled 04,12.2024,

. Member Secretary, Punjab Pollution Cantrol Board in reference to their letter no.
31614-17 dated 18.12.2024.

. Chief Engineer (South)-cum-Advisor (WQ), Department of Water Supply and
Sanitation, Punjab

. Director, Depariment of Local Government, Punjab.

Exec ut%ineer (WQ)

' Pun
Seretary m?:m% A Environment

chandigarh
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status Report in Annotated form
/- "Agriculture Runoff causing ground

Drinking Water unsafe Reveals Stud

- 19—

dated 12,10.2023.

217

in OA 676/2023 news item titled
water pollution in Punjab Making
y" appearing in the Times of India

(NGT), New Delhi passed the order dated
17.5.24, the relevant portion Is as und-:;r.:_m
“8.. We further find from the report
that:

i.  Department of Water Supply and
Sanitation got the ground water samples
analyzed  from 337 focations taking
reference locations from Central Ground
Water Board (CGWB).

i Out  of 337 monitored sites,

contamination has been noted at 34 sites
for which remediation work Is taken up.

iii. We find the following deficiencies for
which carrective measures are required as
under:

a. Chief Secretary, Punjab need to
ensure that ground water monitoring is
carried out adequately in all the districts.
b. Periormance of AIRPS/CWPPS/RO/ATM and
others be furnished with the next report in
reference to the efficiency in removal of
contaminants. Individual and communitly
based plants be propagated, as per need.

. CGWB and DWSS shouid jointly regularly
monitor the shallow and deep water
sources, It should also be ensured that
contaminant does not bio- magnily infood
chain including milk and vegetables/crops,
Regular health check-ups should also be
conducted in the contaminant site areas
te monitor health of the citizens.

9. In view of the above, we require the
State ol Punjab 1o take appropriate
remedial action and submit actien taken
report keeping in view the observations
made above at least one week before the
next date of hearlng by e-mall at Judicial-
ngt@gov.in preferably In the form of
searchable PDF JOCR Support PDF and
not in the form of image POF,

10, List on 24.09,2024."

e

Secretary to Govt, of Punjab

Date Descri
ription !
17.05.2024 | In the above nepiy oy OWes ——
o 2023: H 'n&cntfoqed case L. OA 676 | 1, In compllance to HGT order  dated |
v Hon'ble National Green Tribunal 17.5.24, It s submitted that as per the |

approval accorded by Ld. PSVISS sir, DV/SS
has  submitted its information to
Department of Science, Technolopgy and
Environment (being the nodal department |
for filing affidavit 1n Hon'ble HGT Court) -i
vide letter ne. SPL-1, dated 26.08.2024
and additional information v i d ¢ lutter |
1n0.100-101 dt, 05.09.2024 Accordingly in

|
|
|

compliance to oerder dated 17.5 2=, |
Status/Action taken Repert on the benalf
of the State of Punjab was filed on 13 % 22
{Annexure V) through loint Secretary o
Government of Punjat, Oeparimen: of

Science, Technology and Environment by
incorporating OWSS reply also.

2. Therealter a VC was held on 22.06 202+
under the chairmanship of Ld.  Chis!f

Secretary Sir, Punjab regarding the

3
cited matter which was attendes by, EZ

(WQJ. During the VC, AAG Sh. Sandssp |
Bajaj raised concerns regarding 18
contaminated  sites fatling in  the

jurisdiction of Department of tecal Sodies
and potential impact of contamination of
Water in the food chain whizh was relatec

to Department of Agricullure. Ld. Speial
Chief Secretary, Agriculture, Govt.  of
Punjab, apprised that Department of

Agriculture and Farmer Welfare hoas taken
Punjab Blotechnology Incubater (PBTI, $AS |
Napgar} on board to conduct a study in this |
repard. It was decided during the vC that

JoInt  Secretary 1o Gowvt of  Punjab, f
Department of Science, Technology ang !
Environment, on behall of the State of
Punjab, may file an additional Jthidavit

covering the reply of the Department ol
Locol Bodles regarding 16 contaminated
sites falling In s Jurlsdiction and also
Including study by Department of
Apriculture regarding potential impact ol
contamination of Water in the food chamn
before the next date of NGT  hearing ie
24.09.2024,

3. Accordingly In complionce to the NGT

Deptt, of Science, Technology & Environment
Chandigarh

"
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order _dated 17.5.24, an additional affida v’y
was filed in Hon'ble Court dated 23924 ¢,
Joint  Sccretary to Govt. of Ffunjpay, :
Department of Sclence, Technology
Environment Annexure V.

andg |

Therefore, In compliance of the HGT ordes
doted  17.05.2024, affidavit  dated |
13,09,2024 and additlonai  affidaviy
dated 23.09,2024 was flled in the Hon'ble |
NGT court by State of Punjab through toint !

-(PUC)

“It s,
necessary

withthe request as under:

therefore, requested to issue
instructions to the officers
concerned  to  apprise the Secretary,
Science, Technology and  Environment
about the latest status report of your
department in reference to the subfect
cited case and also to particlpate In the
proceadings to be held before the Hon'ble
NGT through Virtual mode on 17.01.2025*

Secretary tgfadt, of Punjab

Chandigarh

bt of e, ey

17.05.2024

the Joint compliance of all the Departments
in the form of affidavit dated 1308 2024

has already been submitted which has alse

been taken up on record by Hon'ble NGT

court during hearing dated 24 .9 2024, The

relevant partion of the compliance done

by OWSS isreproduced asunder:

a0 Itds submitted that 14 locations wore
found  contaminated  after  the
analysis of samples collected from
337 locatlons.  Out of 34
contaminated locatlons, 181acatians
fall under the preview of Department
of Water Supply and Sanitation,
‘whercas™ 16 [ocations fall under the

Secretary, Department of Science, |
Technology and Environment. I
|
24.09,2024 | During the hearing held on £4.09.2024, | 1. It is humbly submitted that lhcé
the Hon'ble NGT has passed the orders | compliance of the NGT courts order dated
which are asunder: | 17.5.24 has already been done by the State |
"1 Status/Action Taken Report dated | of Punjab by filing affidavit dated |
13.09.2024 has been filed by the State of | 12.09.2024 and additional affidavie |
Punjab. lLearned AAG submits that the | dated 23.05.2024 Inthe Hon'ble NGT Court |
aforesaid status Report covers
18 locations falling under the jurisdiction of | 2. In continuation to the NGT Court's |
Nt o O Water - Suoply  and| order qated 24.09.2024, PPCB_vide no |
Sanitation. Me submits that another report 25927-29 dated 14.10.2024 has written i
has peen r;;eq yesterday covering the 16 letter to DWSS and accardingly as per the |
locations  falling under the purview of 3 3 pomse 3
Department of Local Government. The | *PPFOVA! accorded vide e file no 656970 |
second report filed yesterday has not come | M-Note 2109, a Jetter has been sent to |
on record because it was filed belatedly. Let | Chairman, PPCB vide O/o CE (South)-cum.
the report filed by the State of Punjab| Advisor (WQ) letter no 141 - _
yesterday be placed on record. 142 dated 04.12.2024 (Annexure HIYL
requesting them to directly take up the |
2. Learned AAG has also submitted that on | Matter  with  Administeative  Secretary,
the next date the Secretary, Environment, | O¢partment of Science, Technology and '
State of Punjab will virtually remain present | E0vironment in consultation with Learned i
to appraise the Tribunal.” AAG for further necessary action.
i
The next date of hearing is 17,01.2025." -
|
18.12.2024 | Letter received from Member Secretary, | 1, (1t is submitted that in compliance of |
PPCB vide no. 31614-17 dated 18.12.2024 | Hon'ble  NGT  court order  dated

f

preview of the Department of Lacal :
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Becretary to Govt. of Pun
Deptt, of Science, Technology & Environment
Chandigarh
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b. Out of the 18 locatlons which fall
under the jurisdiction of Department
of Water Supply and Sanitation, 2
locations namely Chunnl Kalan &
Bhugrana of  District  Fatehgarh
sahlb have recently been covered
with the Larpe Surface Water Project
Nanowal and one location namely
Sangatpura of District Patiala has
been attached with adjeining Water
Supply Scheme of Laloda, Districl
patisla which is supplying potable
water. The Test Reports ol these 2
locations were already annczed with
the affidavit filed in the Hon'ble HGT

court doted 13.09.2024 (a5 _Annexure:
8)

Ci As regards, the performance
of AIRPs/CWPP/ROs installed and
their efficiency for the remaining 15 1
site locations of DWSS, the samples |
of raw water as well as treatec water
were collected and got analyzed in
the WNABL accredited laboratory,
which reveals that all the Plants are
functioning well and gIvINE
satisfactory results. These plants
have been found efficient in the
removal of contaminants from the

sources of the Department of \Warter ;
Supply and Sanitation and potable |
drinking water is being proviced
through these plants.  The Test
Results as referred to above are Jlso
annexed with the affidavit cated |
13.09.2024 filed in the Hon'bie NGT |
court [as Annexure-C)

2. In compliance to Point Siii(c) of the |
NGT order dated 17.5.24 , it is informed |
thot : :
a. Department of Water Supply and ‘
Sanitation has already physically
verified the 337 locaticas {(Which

have been endarsed by Central
Ground  Water  Board] thereby
establishing collaboration between

both the Departments {CGWE & |
DWSS)  Both the departments of
Central and State Government are

now continuously sharing data This

status has already  been filed in

the affidavit dated 13.09.2024 by

Jelnt Secretary to Government of
Punjab, Department of Scence
Technology and Environment. |

b. The water quallty data sharing |
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betweon DWSS (Deep tuh‘r'_‘w.v_.u..l'_;

and CGWD (Shallow Tubewells) yjy |
dnte Is attached as Annexure Vi f
§_

Note: Thut date sharlng  anolysis beyand 13y 00
locatlons  between  two  Deportments  woi pap |
consldercd as o part of affidavit because It furthe,
confutes the court,

4, Incompliance to Palnt &lii(c) of the NGT
ordor_dated 17.5.24, it Is infarmed that.
a2, Director Mealth and Farniy Weltare |
had already conducted the health
checkup camps in the ¢ontarminated
tltes of both the Departments (o
18 contaminated sites ef
Department of Water Supply and
Sanitation  and 16 sites of |
Department of Local Govrrnment |
b, Now Qirector Health and famidy welfarn
has apain issucd directiznn :
concerned cwvil surgeon wige letter
poliution cantrol /PB/2024/15-35 dated
23.12.2024 (Annexure VIi} for agamn |
conducting Health checkup camas in tha |
18 and 16 contaminated sites of |

Department of \Water Supply  ard
Sanitation  and Llocal Governmen:
respectively, _ :
ecretary to Gov. of Punjad
Deptt, of Scence, Techndlogy & Enironmert

Chandigarh
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L5

Status of 18 Habitations of DWSS- za._. Case OA 676/2023

SAro | Hame of diancl Hame of Mame of block as | Name oa. locabicn ol | Hime of Schemer Contaminalad  |Stalus of Miigatran Messures Quality of Viatar after Fermarks
divizion as per per DWSS CWGo Habitation as per Paramalasrs in 18 takan by DWGS salment
DW3sS Cyess Locations
1 z 3 1 s 3 7 ) 2 3 :
1 Falehgarh Suhan Falehgarh Sahd LETE] Churn Kalan Chunre Kalan Frceida Surlace VWater Project Nancwal Polatie Vizer Canlty of Surtaca Vizlar
Frogact atactad 3t Arrenas B
2 Falehgarh Sand | Fatehgam Sang Kherd Brangrany Bhasgrana Fluoride Surtace Water Project Havcrwal Prutis Viatar Cualty o Suracs R
Progect sm e W Arrmnae B
3 Pauala Patslz, Dot Hashy Sangapua Sangalpura Uranium Altached wilh Vi3 Sehems Potasls Vister ALty of Viage Licin s
Lol Fared B Arenar B0
4 Armrsar Amntsar, Div-1 Anala Urghan Urchan Arsersc AIRP Polatie Frater Quulry o ARP (Raw
ATressst wiern o A% e o
ArecreC e
[ Araisar Arritsar, Dive1 Anala Gagygo Mahal Gagio Maral Arserue CWPP Peosnle Viazs Quaiey of CHFP (Ram
ATrmiml witer] = adachett &t
= Arrense
& Tam Yaran Tam Taranno. - Knadoor 5340 Gondwal Saib Gondwal Sons Arsered RO Praal Pouilde Yegrsr Cuslty of RO piart (P
2 ATrerre e o asmted af
Arreanrs C
7 Pawala Rajpurg Shombru Kalan Trato Trada Fluonde CWFPP Potinla W Zter Cuodivy of TVFP (Rae
ATrealod mater] o a2aed
Amens= T
a Patala Hajpura Ghansut Karmi Katan Kamd baisn Flunce, Suphale Cvipy Petatds Water Culiry of CWFP (Raw
ATreated mitee) o 3Z0Cwd &2
Arrense C
Tl Gharans Llagam Lachiru ¥alan Sulphate WP FPcuzia ¥ aler Cuansy of CiiFP |Raw
E) Patala Rajpura ATreated water) & asached at
Arreare C
: " P ohat RO Pt Peiatle Wi aler Cually of RO plarct {(Ram
10 Pataly Rajpura Sanour Bur Kaul B Kaud Fluonde, Suphate ki l”?n- b 3 =
Arrwsae C
4 Aher chahbe ar oot PP FPotaide ¥ater Quidity of TWFP (Rare
1 Patiala Rajpuia Ghanaur Lofashen Leraaren Uranium, M.Hd . G um_ﬁ.ﬁ_ ,_...W; _w. S
Arvresse C
< thw halan Ragan Raggam Suprate WP Polatie Véater Cudity of OHFP (Raw
2 Patala Rapuna shambdu katan o B Treated waler) 1e aiached al
Anewesiras O
o Bogoaal Selersum RO Plant Polatia Wiater Quaily ol RO plact (Row
) Loctara Khanea Dans Bagowa w A Tenatmd matar} 15 azached &t
Arrense <
: Eecomal Selermam RO Piam Poutia Woater Cuakty of Fial plot (Raw
14 Ludhiana Rhanany Daxara Dovara & £ Tiwazed mater) s siched 32
Arwcain €
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SR no Name of disrict Ei”woﬂn.umn . Hamne o“uﬂ.gr ar | Mame of locatlon of Hama of Schemed Contaminaled Status of Mitigation ..Hnuuc«.a Gualily of ¥/ater 2%er Hecark
i P per OWSs TWGh Habltation ss per Pararmulors In §5 takan by DVISS breatment T
i owWsS Localions
. c‘u
= S Rtk Dhim Bugra Bugsa Uranium HO Flant Potatis sty Cosdng of RO plact (Raw
Lireates wxer) & amacmed 3t
Aivenae G
16 Ropar Ropar Roopnagar Chak Dehva Miani Arsaiic RO Flant Peiatis Viater Cozhity ef A plard {Paw
LTreaiad waisr) © a=acted 3t
Areexza C
17 Fazilka Fazlka Fazika Decpulana Dipulana Nitrate RO Plarz Poisila Vizy Cuaiy of PO plact (Raw
Lireaied waer) o 320ched 28
Arrense C
18 Fandiot Fandkol Faridikol Deepsingwala Deep Singh Scheme Non RO Plard Petasle Warer Cuaity of RO flart (Paw
Wala/Deep Singhwala|  Funclional ond AVrexed witer) S alached al
Polable wateris Ama=z2C
being provided
trough RO Flan:
Not=: 1. AIRP - Arsenic - cum - lron Removal Flant
1 ONPP - Community Water Purification Plant
I RO Plart - Heverse Osmasts Plast

Deptt. of Science,

Chandigarh
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ANNEXURE C

PUNJAB WATER SUPPLY & SEWERAGE BOARD
PLOT NO.1-B, SECTOR 27-A, CHANDIGARH

To
Joint Secrelaty,
Depariment of Sclence, Technology and Environment,
Punjab

No. PWSSB/2024/12 ¢ Dated 10 }oJ [w0l5

Subject:- O.A. No., 676 of 2023 — Nows Item titlod “Agriculture Runoff causing
groundwater pollutlon In Punjab Making Drinking Water unsafe
Reveals Study” appearing in The Times of India dated 12.10.2023
(Fixed for 17.01.2025).

In context to above mentioned subject, it is submitted that earlier the
Department of Water Supply & Sanitation shared a list of 46 sampling sites along with
their latitude / longitudes vide DO letter SS/IPSWSS/2024/1064 dated #7.05.2024 falling
under the jurisdiction of Department of Local Government. The samples of drinking
water source at these 46 locations were got collected and got analyzed in NABL
accredited taboratories of DWSS. These tests were conducted for 24 parameters based
upon physiochemical parameters and heavy metals parameters prescribed for the
purpose of drinking water as per IS 10500: 2012 (Rev 2). Out of these 46 locations, 30
locations were found to be within permissible limits and water sample resulls of
remaining 16 locations were found to be beyond permissible limits in various
parameters and consequently, all these non-compliant locations were sealed
immediately.

To previde potable drinking waler at these 16 sealed locations through
other nearest municipal water source, water samples from that nearest municipal water
sourcg were collected and analyzed for 24 parameters based upon physiochemical
parameters and heavy metals through NABL accredited labs of DWSS. Out of these 16,
results of 10 were found to be within permissible limits. Results of balance 6 water
sources of respective towns Bhikhiwind, Jagraon, Nihal Singh Wala, Rahon, KothaGuru
and Bhadaur, were found to be more than permissible limits.

Swift action was taken lo evaluate the avallability and feasibility of
providing potable waler to the six affected towns from allernative nearby sources,
®ptions such as ulilizing the neares! avallable Waler Treatment Plant (WTP), Installing
tubewells adjacent to ncarby canals, otc. were thoroughly assessed. During this
evaluation, it was idenfified that a 50 MLD capacity WTP ot Village Daudhar, near Nihal
Singh Wala town, Is alroady operéllonaﬂl' under_the Department of Water Supply and
Sanitation and has surplus avallabllity of potable waler. Accordingly, on MoU was
signed botweon the departments to supply potable water to Nihal Singh Wala by
tapping Into tho exisling water supply line noar the town. The work has already

commencod, and potable water will be provided Lo tha residents of Nihal Singh Wala by
14.01.2025.

——

‘—-___________._._.—- .
Secretary to Govt. of Punjab
Deptt. of Science, Technology & Environment

“andlmarh
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Additionally, tha foas!blilty of providing potable waler lo the elx affected
towns by Installing tubawells adjacent to nearby cenals was also evaluated. As a result,
tenders worth Rs. 55.84 crore have alteady been floated tc provide potable water
supply to these towns. Work orders have bsan lasuad for Bhadaur, Bhikhlwind, Niha!
Singh Wals, and Jagraon, with the Installetion expected tc be complotad within the next
four 1o six months. For KothaGuru end Rahon, tenders have bean tochnlcally svaluated
and will be awarded by 20.01.2025, Meanwhile, potable water [s being supplied to the
public through munlcipal tankers.

Simultanecusly, under the AMRUT 2.0 scheme, tho groundwater supply
for these six towns Is belng transltioned to surface water supply, Funding of Rs. 155.43
crore has already been secured to support this initiative.

The department acknowledges its core responslbility to provide a safe and
reliable supply of potable water 10 the public and remalns fully committed to fulfilling this

duty.
This is for your kind Information further necessary action,
DAJAs Above
-
Chief Executive Officer
Punjab W/s & Sew. Board
Endst No.: PWSSB!.’ZO%? + 20 Dated: Jo } ol ; 200

Copy of above is forwarded to Member Secretary, Punjab Pollution
Control Board for information and further necessary action Please. :

/

Chief Execulive Officer
Punjab Wis & Sew, Bo&i

. of Punjab
Secretary to Govt. of Fun) Environment

Dept. of Science, T
Chandigarh
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HFW-HLH5021/65/2024-1H5.Part(1 J111011832/2025

Government of Punjab
Department of Health and Family Welfare
(Health-5 Branch)
To
Member Secretary,
Punjab Pollution Control Board, Nabha, Distt.- Patiala.

Dated, Chandigarh; 16.01.2025

Subjectsv NGT:- Original Application: 676/2023 Compliance of order dated 17.05.2024
of Hon'ble NGT. In re: News item appearing in the Times of India dated
12.10.2023 titled“ Agricultural runoff causing ground water pollution in

Punjab, making drinking water unsafe, reveals study” (Fixed for 17.01.2025).
Sir,

02, | am directed to invite your kind attention to letter no. 31614-17 dated 18-12-
2024, in which latest status report was asked from the Department of Health and Family Welfare,
Punjab. It is submitted that the health check-up camps were conducted at all the comamination
sites. At 18 contamination sites, the health check-up camps were conducted by the department of
Water Supply & Sanitation and at 16 contamination sites by the Punjab Water Supply &
Sewerage Board. Also health check-up camps were conducted at few additional sites to tind any
discase related to the mentioned pollutants and to monitor the health of residents. In the report, it
has been found that none of the examined population reported any symptoms related to ground
water contamination, report is attached at Annexure 'A". The health awareness activities and
health check~-up camps are being carried out regularly by the Department of Health and Family
Welfare, Punjab.

03. This letter is being issued with the approval of competent authority.

Yours faithfully,

Under Sc@ ;ary Health
No. HFW-HLH5021!65!2024-1H5»Part(1} 1/1011832/2025 Dated, Chandigarl!; 16.01,2025
A copy of above letter is sent to the following;-

1. Sccretary, Department of Science technology &  environment tor
information/necessary action.
2. 0.5.D (Lit.) to Chief Secretary, Punjab for information only,

S8/ s
i; Superintendent
=
.. Secretary to Govt, of Punjab

“Deptt. of Science, Tech Worient
Chandigarh WlEnwr N
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Reporting Format for Health Cheek-Ups at Contamination Site

I No. of people
Total found affected
Name of Name of Village | Population/Population Main Cont due to said
S. No. | District Name Block affected examined amination contamination | Remarks
Nihal singh
1 Moga wala Nihal singh wala 108527265 No Contamination 0
) Uranium ( N 0.03)
found 34.86,
Nitrate N 0.1 found
1.26,
G3Calcium N 75
found 150,
Magnesiun N 50
2 Bathinda Bhagta Kotha Gum 5500/5500 found 50.5 0
Near Ajit Motor
Garrage (Ward No.
3 Kapurthala | Kapurthala 2) 900/500 Uranium 0
Kaira Filling Station,
Kartarpur read,
Bholarth, Ward no.
4 Kapurthala Bholarth 10 1238/1238 Selenivm 0
Muzaffar
5 SBS Nagar nagar Nilowal 670/161 Nitrate Anions 45.74 0
Muzaffar
6 SBS Nagar nagar Kor Ranjhha 1443217 Nitrate Anions 45.74 0
FLUORIDE, Health education
7 Amritsar Ramdass URDHAN 924/120 ARSENIC 0 given, Public made
FLUORIDE, aware regarding
8 Amritsar Ramdass GAGGOMAHAL 6753/110 ARSENIC 0 symptoms and
FLUORIDE, effects of the
9 Amritsar Ramdass RAMDASS 233450/105 ARSENIC 0 contaminants L

of Punjab
Technology & Environment

Secretary 1o Govt.
Deptt. of Science,

Chandigarh
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FLUORIDE,
10 Amritsar SDH Ajnala Ajnala 21635/236 ARSENIC 0
Dabwala
11 Fazilka Kalan Jhok Dipulana 3031/3031 Water works 0
12 Fazilka Abohar Johri Mandir 295/295 1aps 0
Fatehgarh
13 Sahib Khera Chunni Kalan 68/68 Fluride 0
14 | JALANDHAR | SHAHKOT | SHAHKOT URBAN 3244/3244 NIL 0
15 Bamala Tapa Bhadour 2422524225 Heavy Metal 0
Shant Van Uranium Sulfate
19 Fandkot SDH KKP Kotkapura 29821216 Fluoride 0 Nill
22 46/30 Selenium heavy metal 0
23 42/32 Selenium heavy metal 0
CHC Payal Rest house Doraha amﬁc Selenium heavy metal 0
362/32 Selenium heavy metal 0
24 362/31 Selenium heavy metal 0 T
Ludhi Gurdwara Begowal 362/34 Selenium heavy metal 0 given, Public made
e m.mﬂqu service 150/20 Nitrate anion 0 aware regarding
25 station, petrol pump, 150/18 Nitrate anion 0 symptoms
UCHC Model near bus stand,
Town opposite Preet Palace 150/12 Nitrate anion 0
Back site of bus 1250/504 Nitrate anion 0
26 stand near truck 1250/681 Nitrate anion 0
SDH Jagraon union 1250/283 Nitrate anion 0
Sangrur Longowal Bahadurpur 4215/4215 Uranjum 0 Health education
was given and
27 Sangrur Sherpur Bugra 2536/2536 Uranium 0 survey was done
Arsenic heavy metals
28 Tam Taran Mianwind Goindwal sahib 11264/11264 0.012 0




. m w : b Selinium heavy metals {
i 0.058 mg/l Uranium _ !
| hcavy metals | Healih eduration
i | u ) 85. .E_:EH Nirates ¢ pias given and |
29 Tam Taran | Sue Singh Bhikhiwind 1206712997 Anions 99.06 my/] ) | survey was dons

\ w {ealth education |
- | was givan and !
30 | Rupnagar Bharatgarh ___Miani 532/532 Arsenic ) | surveywasdone |
31 | Rupnagar | _ Bharatgarh Chak Dhera G5/95 Arsenic 0 | ”
. _ Gaggar Jugiya, N i
32 SAS Nagar Derabassi Chadiala 366/366 None 0 _
33 “ SAS Nagar Derabussi [ssapur 225072250 | Nitratc anions 0 m .m
1 H
34 | Patiala Harpalpur Kami Kaian 2060437 Fluoride Anions 8] M _
: T - 1 Campwas ]
Uranium Heavy _ i i |
35 Patiala Harpalpur Loha Kheri 485/34 Metals 0 sl
ware made aware |

36 Patiala Harpalpur Rajgarh 1733/47 Sulphate Anions 0 | sbiarthe hestth
37 Patiala | Harpalpur Lachhru Kalan 1668/29 Sulphaie Anions 0 | educationandto |
38 Patiala Kalo Maira Thuha 2670/23 " None o | giinkclean |
39 Patiala Kauii Bir Kauli 30052 _ Flouride and Sulphate 0 | embingaer |
40 Patiala Bhadson Sangatpura 957/146 W Nil 0 | i

SecfEfary to Gowt. of Punjab
Deptt. of Science, Technology & Environment

Chandigarh
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